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INFORMATION ABOUT DETAILS OF IMMOVEBLE ASSETS 31.12.2012

DR AJAY KLIMAR SINGH
540 SHEI VISHWANATH SINGH
DETAILS OF AGRICULTURAL LAND

SN

W e
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— s
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LOCATION

Village Raghunathpur,Anchal- Ramgarhiwa
Village Raghunathpur.Anchal- Ramgarhwa
Yillage Raghunathpur Anchal-Ramgarhwa

Village Raghunathpur Anchal-Ramgarhwa

Village Raghunathpur.Anchal-Ramgarhwa
Villae Raghunathpur Anchal-Ramgarhws
Village Raghunathpur. Anchal-Ramgarhwa
Village RaghunathpurAnchai-Ramgarhwa
Village Raghunathpur Anchal-Ramgarhwa
Village Raghunathpur Anchal-Ramgarhwa
Village Raghunathpur,Anchal-RBamgarhwa
Village Baghunathpir, Anchal-Ramgarhwa
Village Raghunathpur,Anchal-Ramgzarhwa
Village Raghunathpur,Anchal-Ramgarhwa

DETAILS OF NO-AGRICULTURAL LAND

SN LOCATION

1 Village RaghunathpurAnchal-Ramzarhwa
EESTVENTIAL BUILDING
SN LOCATION

I Village Raghunathpur Anchal-Ramgarhwa
FLATS IN APARTMENTS
SL.NO, LOCATION

T MATESHAWEY AFPAETMENT

VISHWESHARALA NAGAR, DANAPUR
2 MATESHAWRY AFAETMENT

VISHWESHARAIA NAGAR, DANAPUR

KHATA NO.
171

203
247

49

172

KHATA NO.
434

KHATA NO.
(h

FLAT NO,
405

404

Y ek sy A
)[ {) ﬁ"{_k‘-\f e ‘\I\:

KHESARA NO.
583
3246
355
573

KHESARA NO.
23032804

KHESARA NO.
1357

EXTENT
0-16.0
0-1-15
0-15-14
0-11414
0-3-14
0-11-08
0-16-10
0-15-04
0-12.07
0-12:08
04-11%-05
0-7-14:25
0-13411
0-4-10

5-08-18.25

EXTENT
0-10-0

¥

EXTENT

. 0-0-18

\

\

b

C. MAREET VALUE

3267000.00

C. MARKET YALUE

1500000.00

C. MARKET VALUE

1100000.00

223000000

1 6B0000.00

3930000.00

A797000.00
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INFORMATION ABOUT DETAILS OF MOVEBLE ASSETS 31.14.2012
DR AJAY KUMAR SINGH
5/0 SHRI VISHWANATH SINGH .
DEPOSITS WITH BANK (SELT)

STATE BANK OF INDIA, SECRETARIATE Branch, Fatna 10839462141 124455.63

DEPOSITS WITH BANKE (HUE)

PNB, RANAUL 410800010001 2340 351 T5.00

STATE BANK OF INDIA, RAXAUL 10973184485 ; G24722.85

INDIAN OVERSEAS BANK RANAUL 3417 = 344F17.00
1328614.85

TOTAL 1463070.48

DETAILS O f ENTS IN { nd etc

SELF |

SBI Life Insurance 150000.00

HUE 1

Dleposit with Bajaj Allianz Life Insurance 3000000

Deposit with Life Insurance MF 1'5:@_@.00

400000.00

TOTAL :‘r:m.ﬂﬂ

D 1.5 O IRAN IC]

SELE

FREMIUM PAID ( EIGHT INSTALMENTS OF Rs.15873.00) Till Date 1 42857.00

HUF

FREMIUM FAID ( ONE INSTALMENTS OF Rs.91304) 1H2608.00

Depasit with Life Insurance MF

TOTAL 1555465.{?0
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